
REPRESENTATION OF THE PEOPLE (AMEND- 
MENT) ACT, 1965 

[21st May, 19651 

An Act further to arnemd the Representation of the People 
+J 1950 

BE it enacted by Parliament in the Sixteenth Year of the 
Rep~~blic  nf India as follows:+ 

i 

Short title. 1.. This Act may be called \$he Representation of the People 
(Amendment) Act, 1965. ! 

i 

Amendment 2. In the Fourth Schedule to kbe Representation of the People 
of Pourtl~ 
Schedule to  Act, lg50,- \ 
Act 43 of 
1950. 

\ 
(a) under the heading "A~DHRA PRADESH", the entry "4. 

City and Town Committees." sfipll be omitted; 

(b) under the heading "MYS&E", after the entry "4. Noti- 
fied Area Committees.", the entry; "5. Town Fanchayats." shall 
be inserted; i a 

$4 

(c) under the heading "WEST BFNGAL",--- 

(i) for the entry "2. ~ i s t r i h t  Boards.", the entry "2. 
Zilla Parishads." shall be substitbted, 

(ii) for the entry "4. Local Bqards.", the following en- 
tries shall be substituted, namely:+ 

i "4. Anchalik Parishads. 
< 

5. Town Committees.", 
I 

'\ 


